
NATIONAL COMPANY LAW APPELLATE TRIBUNAL PRINCIPAL BENCH, 
NEW DELHI 

 
Comp. App. (AT) (Ins) No. 644 of 2022 

 
IN THE MATTER OF:  

Capt. Surinder Singh Grewal            …Appellant 

 
Versus 

 

 

Aamby Valley Ltd..      …Respondents 
 

Present: 

 

For Appellant : Mr. S.S. Ahluwalia Adv 

For Respondents : Mr. Sandeep Baja, Mr. Vipul & Mr. Mayak. Advocates. 

 
 

O R D E R 
 

01.08.2023  Counsel for the Appellant prays for withdrawal of his appeal 

in order to approach the ‘Hon’ble Supreme Court’ in view of the order dated 

07.02.2018 passed by the ‘Hon’ble Supreme Court’ in ‘Contempt Petition No. 

1820-1822 of 2017’. 

 Accordingly, this appeal is dismissed as withdrawn. 

 

  [Justice Rakesh Kumar Jain] 
Member (Judicial) 

 
 

 
                                                                  [Mr. Naresh Salecha] 

Member (Technical) 
Raushan/Ravi 
 
 


